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CENTRAL ADMINISTRATIVE TRIBUNAL 
ERNAKULAM BENCH 

OA No569/2004 

Wednesday the 1 1th  October 2006 

C OR A M: 
/ 

HON'BLE SMT SATHI NAll VICE CHAIRMAN 
HONBLE MR.K.B. S.RAJAN, JUDICIAL MEMBER 

N.A.Mathews, S/o late Anthappan, Telephone Operator Gr.11 
INS Agrani Red Fields, Cpimbatore-l8, R/o 7E Sigma to 
House, 5th  street, Meena Estate, Goowri Palayam P.O, Coimbatore. 

2 	KA.V Jalandhar, S/o late K.L.Patlii, Telephone Operator Gtll 
INS Agrani, Red Fields, Coimbatore, R/o House No.39, 
Thendral Nagar, Veerakeraiam P.O, Coimbatore. 

3 	S.Murugan, S/o late Sundaram. Telephone Operator Gril, 
INS Agrani, Red Fields, Comibatore, Rio MIG B-i, Brindavan 
Nagar, TN}IB, Chitra, Civil Aerodrome P0, Combatore. 

4 	Nandini Thilakan, W/o P,L.Thilakan, Telephone Supervisor, 
Naval. Telephone Exchange, Naval Base, Kochi R/o Palakkathu 
House, Trump anam P.O, Thiipunithura. 

5 	N.Ramachandran, S/o late N.Nelakantan, Telephone Operator GrJ 
Naval Telephone Exchange, Naal Base, Kochi, R/o Hatsree Vihar 
Memana, Ochira P.O. Koilam District. 

6 	P.Sadanandan. S/o late P.K.Peetharnbaran Telephone Operator (lr.I. 
Naval Telephone Exchange, Naval Base, Kechi, Rio Sree Murugan 
Kiipa, Tripunithura P.O. 

7 	Mary Thomas, W/o M.J.Thomas. Telephone Operator Gr.I, 
Naval Telephone Exchange, Naval Base, Kóchi, Rio Mundolickal 
House No.34/1373, Mother Theressa Road, Edappafly, Kochi. 
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8. MK aoupthy, w/o. O.R iVttmieedhar, aged 52 year& 
Tdephone Operator, Grade 1, 1'vai Tel 	Exdaange, Naval Base 
Kothi-45  reithig at Ninanimel Huse, Kadavanihra,KDdlj-20. 

9GaIehyran, 8/0. Late P.&Gopthn, 55 years, Telephone •Operaior, 
Grade I, Nwai Telephone Ecthange, Nava1 Bs Kothi4 residing at 
i\jpe III, C-5, Dowan \Tthar, Thykknodam. 

10, P. Araavindaksba, sb. MN.B P1JJai 56yeac., Telephone Operator, 
Grade I, Naval Tel Exchange Naval Base, Kchi4, residirg. 
At Saiiathia Vili; Amum Kbviàl Road, North Paravoor, 

IL VRavindran, sb. Ragbavan. )RtdJ-C), 54yex, Telephone Operator, 
Grade I, Navala Telephone Exthge, Nwai Be, Koehi-4 residin at 
Type lI B.5, tawsana \/ihar, Thykkoodani, Vyttiia 

12 P. K Muraleedharan, Wo. Late P. K Kiishnan, 54yrs, Telephohe 
Operoro, Grade I Naval Telephone Ediange, NaVel Bas, 11,,ochi-4 
Residing at Piassthi House, EclavanBkBdu P.O., Eniakukim. 

13. S.Raveendranathan Nair sb. Late R (lellappan Nsir 59 yeats,. 
Telephone Operator,a Grade I, Naval Telephone Exchange, Naval 
•]3se, Kothi4, residing at Mathurathil House,(CHELPARJ<), 
KarurnslloorP.O.,Pai-351i. 

14.. KK Girija, lYo. KKC-Tovindmia 48 years, Tdephone Operator, 
Grade 1, Naval Telephone E±ange, Naval Base, Kothi-4, 
Residing at 1(arthik', C.P. Road, Kadavanthra 

15 KN. (landran. s/o,late KNarayanan, 56 years, Telephone Openr,  
Grade I, Naval Telephone Exchange, Naval Base, Kochi-4, 
Residing at Kinsttumkani House, Paranibithara Road, Kothi-36. 

16. Alias Vargheso, 8/0. Late. T. Vi Vatjhese, 42 years, Telephone Operator, 
Grade I, Naval Telephone Exchange, Naval Base, Koc1 - i-4, residing at 
Thekkethottiyil Hbuse, Kolentherry P0., FznakulamDistiict. 

17, P.Rn, s/o.N.Vidh,Bdharan, 58rears, TeIei$i.one  Operator, Gril, 
Naval Telephone Exchange, Naval Base Kothi4 riding at 
"Deptbi" (\'ilayil Ye du),Thathuthiaia, Kottiyam P.O., Koilam. 
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• 	 1 Mrs. PCK hew w'o,. George Mhew, 58 yersa Tephone 
Cerator Gr,II, Naval Teiq1ione Exolrnge Naval 13ase. Kcxhi-4 

VPadrapjc s/o.VKPadman1r3hj Kurup, 36&, 
Telephone OpatorGrJl, Naval Telqhone Thbaige, Naval Base 2, 
Kothi-4, isic3ing atVettupii i-buse PeetharidBd, Angataiy. 

V.LNirmala, w/o.KV.'fliornas 45 year Telephone Qpettor2, 
Grade li Naval Telephone Fxtharge, Naval Base, 	ridng 
At Kaithamna Fbuse, Mil vikedu P.O. J3oity, 

21, (1\Tasudjwa,. Pillal, s/o.G.GopaL 	ai .58 	Tel 
Operator, (3. ,iLa Naval Telephone Exthauge, Naval Base., 
Ki4residing at Rojesh ilrvan yjann  
P.O. ,KoJiam.— 691534. 

MKVernigopaIi, sb. Late shnaPauickeç 59year, 
Telephone Open3tor, GrJi, Mva1 Telephone Pdiange, 
Naval Base.. Kothi-4, n'siding at Rip Bhavan, Muhamma P,O., 
A1appuha 

S.D. rY;,incmaia,w/o, Ajaya Ghosh, 41. ys,, Telephone Operator, 
Or. H,Naval Telephone Fxtharige, Naval Base, Kothi-4, residing 
At i<ñshnavam". Edakochi. 

T.KBabu, s!o.T.J<ocha)ya 41 years, Telephone Operator, Gr.Ii, 
Naval Tel 	Exdhang'& Naval Base Kothi4, resi•ding at 
Thddcciara], iakkuniiam P.O., Emul.am flsbict. 

T.KRagbkwa], ilo, late 
Telephone Opemtor, OrJJ., Naval Telephone Exchange, 
Naval Base, Kothi-4, residing at Arthad1 2. Vak,Badagara 

26 P.T. Ahoe w/o, Mthtew, 45 years, Telephone Opertor, 
Or. lI Naval Tdephone Exchange, Naval Base, Kothi4, residing 
At Poovan Hbus Muvattuptuha 

27. AthaAnmkumar, w/o.Arnnkurnar T, 37 years, Telephone Operator 
Gr.iia, Naval Telephone Exchange., Naval Base, Kodii-4, residing 
At Pt2JF, DAD Residenlial Coiripie.ç Chireck2l Road, 
Pdllunthy, 



Møry Thomcs, w/aM. KThmas. 46 years, Tc1ephone. Operator 
(3r. JI, Naval Telephoue Exchange. Naval J3ase Kodii-4, 
Resi(I irg at Madavara Fbuse, St. John Nagar, Konthuruthy. 

Eliarnrna James w/o. KP.Jarnes, 44 yara, Tdthone C)perator, 
Gr.ii,aikwal Telephone Exthange, Naval LeseKothi4, 
Residing at Kunnaiakkatlu Huse, Kathvanthra P. O.,Kochi-2,O, 

KValsala,a w/o. iP Ru, 43 vewrs TeJephonc Oprator,(Jr.Ji, 
Nival Telephone &chang, Nwai 13e,Kocbi4, residing at 
iKarthika', Cheruthodath Pamnxbu, Kaxiavanthra 

Usha 	w/o.JiVMahixwk Kutty, 46 years, 
Telephone Operator, GrJI,a Naval Telephone Thcthng 
Nwal F Kochi.-4, residing at Achutha Menon Enclave, 
Thoppurrady ROKothi-05. 

32 Annie 3oy, w/o.KT. Joy 43 years. Telephone Cnperator, Gr.1i, 
Naval Telqhone Exchuige. wi 13asek Kochi4 rciding at 
Kaoiuthal Fouse. StSthactian (hurth RoacLKadmwiflira P.O., 
Kothi.2O. 

33. B. K ihobhana, w/o. . K. K Sasidhann, 44 yar, 
Telephone Operator, Gr.IJ, Naval aTelephone Exthnge 
Naval Base,Kochi-4, residing at Bhagavathy Parambil, 
Qihkkakam, Varapu±a 

34 Shiney Shaju, w/o, SIiju MN., 37 yrs, Telephone Oporaor, 
Gr.Ii. Naval aTelephone Exchang. Nwal sKochi-4, 
Riding at Type II BU-la, 1wi Vih&, Thykocckni, Vythia, 
Kocbi-19. 

l4era i3eguni, w/o Sijo Joscph, 38y*r, 
Telephone OrorCdo 11,Nwal Telephone Excbangeq, 
Iwal Base,Kochi4, residing at C.C.. 1' liD4. 
South Tharriaraparambu,Foxt Kochi- 1. 

MG.Mercy, w/o.\UF Samue 53yc, 
Td ephone C)pemtor..Grade I, Nw1 Tekphoi AC Exthange 
Naval Ec, Kodii-4, residing at 10/912-T3,S.S Krisbnan Road, 
Fort Kochi Vth. 

Applicants 
-- - 	By Advccate Mr. V.V. Nandagopal Nambiar 



-.5- 

Vs. 

Union of India, represented by the Secretary, 
Ministry of Defence, Central Secretariat, New Delhi. 

2 	The Chief of Naval Stag Naval Headquarters, New Delhi. 

3 	The Flag Officer, Commanding in Chief,  
Southern Naval Command, Naval Base, Cochin. 

Respondents. 
(By Mr.TPM Ibrahim Khan, SCGSC) 

O.A.No.795/2004 

G.Vasudevan Pillai, S/o late Gopala Pillai,Telephone Supervisor, 
Naval Telephone Exchange, Naval Base, Kochi, R/o Sandrarn, 
Udayarnperoor, Nadakkavu P0, Ernakulam District 

2 	M.S.Nair, S/o Late G.Madhavan Nair, Telephone Supervisor, 
Naval Telephone Exchange, Naval Base, Kochi, R/o 34/882 A., 
Rohini, Sreevilaksa.m Road, Edappally, Kochi. 

3 	V.V.Rajan. S/o late V.Varghese Telephone Supervisor, 
Naval Telephone Exchange, Naval Base, Kochi, R/o Vellara 
House, Peiiakkatt Payoor, Koonamuchy, ChoondaL 
Kunnamkulam Thrissur District. 

4 	N.M. Vidyadhara Kurup, S/o late Madhavan Pillai, 
Telephone Operator, Naval Telephone Exchange, Naval Base, 
Kochi, R/o Jijattu Veetila, Pennukkara P0, Chengannur. 

5 	C.R.Sreedharan Nair, S/o late Parameswaran Nair, 
Telephone Operator, Naval Telephone Exchange, Naval Base, 
Kochi, R/o Chaloor House, Puliyoor, Perrisserry P0, Chengannur. 

6 	Smt Leelamma Baby, W/o P.C.Baby, Telephone Operator, 
Naval Telephone Exchange, Naval Base, Kochi, R/o PV House 
27/1659, Elamkulam, Kadavanthara, Kochi. 

7 	D.John, S/o late Daniel Chacko, Telephone Operator, 
Naval Telephone Exchange, Naval Base, Kochi, Rio Atlanda 
Eravankar& Kunnam, Mavelikkara. 

(By Mr. V. V.Nandagopal Nambiar, Advocate) 



5.1 

Vs. 

1 	Union of India represented by the Secretary, 
Ministry of Defence, Central Secretariat, New Delhi. 

2 	The Chief of Naval Stafi Naval Headquarters, New Delhi. 

3 	The Flag Officer, Commanding in Cliie 
Southern Naval Command, Naval Base, Cochin. 

Respondents. 
(By Mr.TPM Ibrahim Khan, SCGSC) 

HOIPBLE SMT SATHI NAIR, VICE CHAIRMAN 

Both the OAs involve a common question of law and facts, therefore, 

these applications are being disposed of by this common order. 

2 	The applications have been filed by the Telephone Operators of 

different establishments under the Southern Naval Command. They are 

aggrieved by the nongranting of the enhanced pay scale which is being 

granted to other Telephone Operators in the same Ministry from the year 

1973. it is their case that they were discharging identical duties and having 

identical qualifications but are given the pay scale which is lower than the 

pay scale granted to their counter partsin the Indian Army by Annx.A1 order 

which was granted by way of implementation of the judgment of the 

Hon'ble Supreme Court dated 27.4.2000 in SLP No.11736/96 filed by the 

Western Command Civiliaji Employees Union & anothers. Since then the 
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applicants who are in the Navy had been agitating for grant of a similar pay 

scale. This was also the subject matter of litigation before the. various 

Benches of the Tribunal and the Judgments of the Lucknow Bench, 

Allahabad Bench and Jodhpur Bench in OA 70/93 and OA 133187 have 

been. cited by the applicants. All these judgments have attained finality ,  and 

have been implemented. It is also submitted that the higher pay 

scale was also sanctioned to the similarly situated Telephone Operators in 

pursuance of a judgment of the Chandigarh Bench of the Tribunal which 

was also up-held by the Hon'ble Supreme Court. 

2 	The respondents have filed a reply statement contending that 

applicants were employed after the implementation of the 3"  Central Pay 

Commission in the year 1973 and that the method of recruitment, duties and 

responsibilities, condition of work of Telephone Operators in various 

department of Central Government are different and that even in the reports 

of the 4' & 5"  Central Pay Commission no such equality was drawn. Hence 

they have contended that there is no case for up-gradation of pay scale in 

respect of the Telephone Operators of Navy. 

3 	When the matter came up for hearing, the counsel for the applicant 

has drawn our attention to the judgment of the Calcutta Bench of the 

Tribunal in OA 380/2004, Subhash Chandra Basu & Ors. Vs. Defence, in 

which Telephone Operators in the Eastern Naval Command had approached 

the Calcutta Bench of the Tribunal. After considering the matter in its 



entirety and taking into account the various judgments given by the 

Coordinate Benchs of the Central Administrative Tribunal and the Hon'bie 

Supreme Court, the Culcutta Bench of the Tribunal held as under; 

"8 in reply Mr.Sarkar has pointed out that the Lucknow Bench of 

this Tribunal considered the. same issue and directed similar pay scale 

for the applicants therein. It appears that by an order dated 10.9.2003 

the respondent authorities implemented the order of this Bench as also 

Bombay Bench whereby the pay scale of Telephone Operators Gr.11 

was granted to Rs.260-480 instead of Rs. 260-400 w.e.f 1.1.1973, 

Rs.975-1660 in stead of Rs.950-1 500 from 1.1.86 and Rs.3200-4900 

from 1.1.96 vide Annexure AS. The applicants, therefore, claim that 

they should also be granted similar pay scales as they are similarly 

circumstanced and the question of limitation cannot apply in their 
case. 

9 	Regarding the delay we do not find any logic behind the same. 

The respondent authorities are duty bound to give uniform pay scale 

to all Telephone Operators working under the Defence 

Establishments, whether it is in the Army or in the Naval side. The 

different Benches of the Tribunal as also the Hon'ble Supreme Court 

directed for grant of uniform pay scale and the said directions have 

also been implemented recently except in the case of the applicants. In 

our opinion, the applicants cannot be discriminated in the matter of 

pay scale as they are working in the same posts and it is seen from the 

recruitment rules that the qualifications etc for both wings are the 

same, so also their duties and responsibilities. Therefore, the 
authorities cannot discriminate between the same category and class 

of Telephone Operators working under the same Defence 
Establishment. 

10 in view of the above, we quash the impugned order dated 
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2.42004 and direct the respondent authorities to reconsider extending 

the same pay scale as it has been given to the counter-parts of the 

applicants working as Telephone Operators in the Army to the present 

applicants who are working in the nava.l side within four months from 

the date of communication of this order. No costs." 

4 	Thus it is evident that the same benefit granted by the Hon'ble 

Supreme Court in Annx.A2 order to the Telephone Operators of Western 

Command Civilian Employees Union and implemented by Annx.Ai order 

have now been granted by the order of the Calcutta Bench of the Tribunal to 

the Telephone Operators of the Eastern Naval Command. There is no reason 

or justification for denial of the same to the Telephone Operators of the 

Southern Naval Command who are the applicants in this O.A. 

5 	The respondents have produced an order dated 15.3.2006 enclosing 

order dated 2.12.2005 issued by the Integrated Headquarters of Ministry of 

Defence (Navy) in purported implementation of the judgment of the 

Calcutta Bench of the Tribunal in OA 380/2004. It is seen therefrom that the 

orders have been implemented giving the higher pay scale Rs.32004900 to 

the Telephone Operators Grade II w,e.f 1.1. .1996. The respondents thus 

appears to have implemented the order of the Calcutta Bench of the 

Tribunal to the extent of giving the higher pay scale from 1.1.96, but 

omitted, to take action to grant the benefit w.e.f 1.1.1973 to the pay scale 

Rs.260-480 and from 1.1.1986 to the pay scale Rs.975-1660 which only 

would amount to full implementation of the judgment. They are aware that 

Annx.A1 order granting the similar pay scale to the Telephone Operators in 
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the Army was w.e.f 1.1 .1973 in the scale Rs. 260480. Therefore, the 

argument of the respondents that necessaty orders have been issued 

implementing the judgment of the Calcutta Bench of the Tribunal in OA 

380/2004 cannot be accepted. 

6 	As stated above, the respondents are bound to implement the benefits 

granted by the orders of vaiious Benches of the Tribunal and the Honbie 

Supreme Court to their counter parts in the Army to the applicants in these 

O.As belonging to the Southern Naval Command, Hence, we declare that 

the applicants are entitled to the benefits extended by Annx.A1 w.e.f 

1.1.1973 or from the date of their joining. 

7 	Accordingly the O.As are allowed. We direct the respondents to grant 

the higher pay scale Rs260-480 from 1.1.1973 and Rs.975-1660 from 

11 . 1986 to the applicants alongwith other consequential benefits within a 

period of four months from the date of receipt of a copy of this order. 

(K.B.S.Rajan) 	 (Sathi Nair) 
Judicial Member 	 Vice Chairman. 
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